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to draw‘the miilk in ‘these groups weven
after the ‘withirawal -of ‘tékens and
introduction of ‘first come first served’
basis. ‘There-has'been ‘resistance ‘from
the ‘members of ‘the greup system'to
break the groups and stand ‘in:the queue
for the drawal of milk. Efforts are be-
ingimatte to do away with ithis isystem
amkl ’D:MS. ‘has reported that the 'sys-
tem has been dissolved at about 100
booths out of a total of 150 such milk
booths where the groups system was
prevalent. Efforts to discontinue the
group system.at the remaining beoths
are continuing.

In order to improve the present
distribution-system-andikeeping in view
the high demand of D.M.S. milk, re-
introdetion -of .token -system-has been
taken.up by the D.M.S. in some .selec-
ted areas on experimental basis..On the
basis of the result of the .experiment,
extension of the system to other areas
in.a. phased maner would be considered.

Purchase of Gum

‘§391. SHRI BHIM SINGH :
‘DR. ‘SUBRAMANIAM
‘SWAMY :
“SHRI SATYENDRA
NARAIN ‘SINHA :

Wil the Minister .of AGRICUL-
TURE be:pleased to-state :

(a) whether it is-a‘fact ‘that-a‘co-
operative corporation has been authori-
sed: toipurchase.gum from she Adivasi
areas.and-sell. it further;

(b) if so, whether Govesmment.ase
aware that some other persons are also
engaged 4n .the trade -of sale and pur-

~chase-of -.gum.- from. the. tribal.aceas;

“(®) if so, the facts in this regard;

(d) ‘whether it is also a ' fact that
the country is suffering a huge loss of
foreign exchange every year due to
smuggling of gum on a large scale; and

; (e) if so, the steps taken to check
t?

CHAmJ& w KSAKA) ..ﬁérlxta? J‘um;ns 78

-

TFHE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA) :
(a) 'to'(e) The 'requisite information is
being collected and will be laid on the
Table of the House.

‘Abolition of Rationing System

5392. SHRI R.P. DAS : Will the
Minister of FOOD AND CIVIL SUP-
PLIES ‘be pleased to state the reasons
as 'to why Government are eager to
abolish the statutory rationing system
in'the country ?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (SHRI BHAGWAT
JHA AZAD) : The Central Government
is generally not in favour of statutory
rationing in the country because the
overall ‘position of the availability of
essential commodities within . the
country has been satisfactory and their
prices have 'been within control. The
Central Government undertakes advance
planning and action in the matter of
supply-management of certain  key
commodities. These are being distri-
buted to the consumers through a coms-
prehensive public distribution system,
supplementing the free market mechas
nism,

The statutory rationing system
presently exists only in-a few parts of
West Bengal. Its imposition in other
parts of the country is considered
neither necessary nor feasible.
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